CENTRAL ADMINISTRATIVE TRIBUNAL
JAIPUR BENCH, JAIPUR

ORDERS OF THE BENCH

| Date of Order: 02.04.2014 (0304 2.01w)
CP No. 32/2013 (OA No. 571/2011)

Mr. Amit Mathur, counsel for petitioners. |
Mr. R.B. Mathur, counsel for respondents.

Heard learned counsel for the parties.

C.P. is disposed of by a separate order on the separate
sheets for the reasons recorded therein.

(M. NAGARAJAN) (ANIL KUMAR)
JUDICIAL MEMBER ADMINISTRATIVE MEMBER
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_26/2013 27/2013 28/2013 32/2013 33/2013
34/2013, 35/2013 36/2013 37/2013 and 38/2013

1. Sumlt Bose Secretary to the Governm'ent of India,
g -__Mrnr'ty of_ ;"Fmance *Department of Revenue
; Delhl : Lt e e Lt

2 Atulesh deel,,,,,-hlef Commlssroner of Income Tax ,
""NCR Burldrng, Statue Circle, Jalpur A

.Respondents’ -

i

(By Advjocate,;shr'r P B_;ma;h;u‘r,,_,.)j L

__,4 CP No 20/2013 in OA No 57/201z e
Ramesh Kumar “Sharma,’; son: -of Shrl Sharma by,j~ cast
;'Sharma aged about 37 years r/o New Colony, Goner Jarpur
“ I -»,'.-‘.:;....Appllcant

,-f(By Advocate Shn P N Jattr )

,(‘
bl

VERSUS

15 Sumrt Bose Secretary to* the Government of Indra'- iy
_"-‘.“MlmStry of~ Flnance Department of . Revenue,  New "

P .

3 P

. -,-:Z'QT-'.-:AtuIesh Jrndel Chlef Commrssmner of Income Tax , ;

NCR Bqulng, Statue Clrcle Jarpur

T O L A ;z.,,,;.'};.- ..... Respondents,
(By Advocate Shrl R B Mathur ) T AT TRy A




/"l CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, ' 3

21/2013, 22/2013, 23/2013, 24/2013, 25/2013,
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

:34/2013, 35’_[2013: 36/2013, 37/2013 and 38/2013.

5. CP No.21/2 013 in OA No0.62/2012 '
Dinesh Kumar Sen s/o Shri Paras Ram Sen, by cast Sen, aged :
about 33 years, Re5|dent of Plot No.273, VIshva Karma Colony,
Jaipur : .

4 = : ...‘....Appllcant
(By Advocate Shri P.N.Jatti ) -

‘o

VERSUS

1. Sumlt Bose, Secretary tp the Government of Indla,
Ministry of ‘Finance, Department of Revenue, New
Delhi. :

2. Atulesh Jindel, Chief Commlssmner of Income Tax ,
NCR. Bundlng, Statue Circle, Jalpur

...7...-.Res‘pondents
(BY Advocate Shri R.B.Mathur ) -

- 6. CP No. 22/2013 in OA No. 50/2012

Jetendra Singh s/0 Rawat Singh, By .cast Rao, aged about°37:

_ years, r/o E-46, Mazdoor Nagar, Ajmer Road, Jaipur,

veees Apphcant
(By Advocate Shri P.N.Jatti )

- VERSUS

¢ 1. Sumit Bose, Secretary ‘to the Government of Indla, |

Ministry . of Flnance Department ‘of Revenue, New
Delhi. L

2. ‘Atulesh Jlndel Chlef Comimiissioner of Income Tax ,
'NCR- Bundmg, Statue Circle, Jaipur - .

o : . ......Respondents -
(By Advocate Shri R.B.Mathur— ) R

7. CP NG.23/2013 in OA No. ss;p012 o
‘Umesh Chandra: Pal s/o Shri Banwari Lal Pal, by cast Pal, aged

about 33 years, r/o H.No. 150 Rai Colony, .Hassan Pura-
Cratpn ' ' » S e Appllcant
(By Advocate Shri P.N.Jatti ) ‘ -




CP Nos. 17/2013, 18/2013 19/2013 20/2013 . : IR - 4
21/2013, 22/2013, 23/2013, 24/2013, 25/2013 L ‘ :
26/2013 27/2013, 28/2013 32/2013 33/2013 : '

34/2013, 35/2013, 36 2013 37/2013 and 38 2013,

1\ . | P . . '
' "VERSUS - |
1. Sumit Bose, Secretalry to the Government of Indla,

Ministry of Fmance‘ Department .of Revenue,. New:
Delhi. :

2. Atulesh Jindel, Chief Comimissioner of Tncome Tax ,
.- NCR Bu-ildin'g, Statue (Circle, Jaipur

....'..Responder[ts

- (By Advocate Shri R:B.Mathur |

I -y
7 :
‘o

8. CP No0.24/2013'in OA No.53/2012 . ‘

Anil Sharma s/o Shri Shyam Sunder Sharma, by cast Sharma,

aged about 25 years , Village and post Jahota, Teh. Amer,

Jaipur, | ,
s B s Applicant

(By Advocate Shri P.N.Jatti ) "

iVERSUS

o

1. Sumit Bose, Secretary to the Government of India, .

~ Ministry of Finance, Department of Revenue, New
Delhi. L . P .

4
f

2. Atulesh Jlndel Chlef Comm|55|oner of Income Tax ,
NCR Bunldlng, Statue Clrcle Jaipur

o ...Regponi_:lents
(By Advocate Shri R.B.Mathur )| _

9. CP'N0.25/2013 in OA No 64/2012 -
Bhagchand Gothwal s/o Shri’ Ram Dhan’ Gothwal by cast
Gothwal, - aged about 29 years , r/o Village Esharwala Vla
Morija, Jaipur

|

< e Appllcant

(By Advocate Shri P.N.Jatti ) |




1.

2.

By Advocate Shna P.N.Jatt|_ )

1.

2.

(By Advo_cate Shri R.B.Mathur )

(By Advocate Shri R;B.Mathur)

/' CP Nos, 17/2013, 18/2013, 19/2013, 20/2013, 5
i 21/2013, 22/2013, 23/2013, 24/2013, 25/2013, o

.~ 26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

34/2013, 35/2013, 36/2013, 37/20 8/2013.

.Sumit Bose, Secretary to the Government of India,

Mln;]stry of Finance, Department of Revenue, New
Delhi . K

Atulesh Jlndel Chief Comm|SS|oner of Income Tax ;-
NCR BU|Id|ng, Statue Circle, Jaipur

o Respondents

10 CP-No. 26/2013 in OA No0.52/2012 '
~-Sarvan Kumar s/o Madan Lal, py cast Harijan, aged about .34
years, r/o Hari Marg, Raigar Basti, Malviya Nagar, Jaipur -

Cvverens Appllcant
VERSUS

Sumit Bose, Secretary to the Government of Ind|a,.._,r
Ministry of Flnance Department of Revenue, New
Delhi. '

Atulesh Jindel, Chlef Commissioner of Income Tax:,
NCR Building, Statue Circle, Jalpur

.'» ....... Respondents

sl _CP No. 27[201 in OA No.51/2012

Leelam Chand s/o Tulsa Ram, by cast Maghwal, aged about
24 years, /o H.No.95, Yasoda Path, Shyam Nagar, Jaipur -

(By Advocate Shri P.N.Jatti ¥

1.

....... Appl|cant

VERSUS

Sumit Bose, Secretary to the Government of Indla,
Ministry of Fmance, Department of Revenue, New

Delhi.

Atulesh. Jlndel Chief Co’mmissioner of Income Tax ,

"NCR Bu1|d|ng, Statue Circle, Jaipur



s kA sy
.

CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, :
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, . ’ ' : 6
26/2013 27/2013 28/2013, 32/2013 33/2013

34/2013, 35/2013, 36/2013, 37/2013 and 38/20134

(By Advocate Shri R.B.Mathur )

12. CP No0.28/2013 in OA N0.67/2012 .
J Mukesh Kumar s/o Shyam Lal, by cast Dhanka, aged about 37

- }/ears r/o A-6, ShlV Nagar, Near Sophla School Ghat gate, ,
5 aipur ’ o .

o Applicant
(By Advocate Shri P.N.Jatti ) :

. : ,
#. ’ : } '

VERSUS

1. Sumit Bose Secretary to the Government of India,
Ministry of Finance, Department of Revenue, New
Delhi. : \ . !

2. Atulesh Jindel, Chief Commissioner of Income Tax
NCR Building, Statue Circle, Jaipur

I

........ Respondents

(By Advocate Shri R.B.Mathur)

13. CP No. 32/2013 in OA No. 571/2011
(1) Rajendra Kumar s/o Shri Ram Lal, aged around 40 years
- resident of S-5, Ganpatl Nagar, Jalpur

(2) Uttram Kumar son of late Shri Kishan LaI age around:32
years, resident of 542, AJmerl Gate; Indra Bazar Jaipur = ¢

(3) Om Prakash Morya son of Shri ArJun Lal, age around ‘33
years, resident of Nangal RaJawatan, Tehsil and Distt. Dausa
(Rajasthan) i
(4) Surendra Parmar son of S,h.ri' Ghanshyam P'armar,', age
around 32 years resident of 42, 5Shiv Nagar Ghat gate, Jaipur

(5) Vikas Sharma son of Shri Babu ‘Lal Sharma age- around 24
yrs., resident of A-4, Deepak Colony, Sheopur Sanganer,Dlstt
Jaipur,

(6) Ravi-Sharma son of Shrl Gopal Lal Sharma age around 23
years, resident of 11, Govind Nagar, Agra Road, Jaipur




“#  CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, S T e
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, o

26/2013, 27/2013, 28/2013, 32/2013, 33/2013, '
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013 7

i - (7) Lal Chand Biloniya son of Shri Dhanna Lal, age around529
years, resident of 74 Kalyan Nagar, Rampura Road Sanganer,
Jaipur

(8) Rupesh Verma Son of Shrl D|I|p Singh Verma, age around
25 years, resident of 4/116, MaIVIya Nagar, Jalpur ;

(9) Rohit "Naruka son of Shri Rajendra Slngh Naruka, age
i around 21 years, Resident of 750-751, Sanjay Nagar DCM
Ajmer Road, Jaipur

(10) Uaha Devi d/o Ram Charan age around 36 years, residént o
of Badia Basti, Stat|on Road, Jalpur

(11) Prashant Saxena son of Shrl G. P Saxena, age around 26“'
years, resident of 4337, Saxena Sadan, Nahargarh Road
Purani Basti, Jaipur. :=

# (12) ‘Naveen Kumar Verma son of Shri Jai Raj Verma, age |
- around 24 years, resident of 419 Kamla Nehru Nagar, Jalpur

(13) Kanahaiya Lal Sharma son of Prahalad Ral age around 26
' years, resident of 249, Mohalla Purohitan, Amber, Jaipur

(14) Umesh Sharma son of Shri Purushottam Sharma, age
around 30 years, resident of 2B73, Behind- PNT quartrers,

Vishwakarma Colony, Jaipur.
o Applicants -

(By Advocate Shri Amit Mathur ) -

VERSUS ,
+ ;

1. Sumit Bose, Secretary, Ministry of Finance, - Départment '
of Revenue, North Block, New Delhi. =

2. Dr. Poonam Kishore Saxena;'Chairperson, 'Central Board: of
Direct Taxes, Ministry of Finance, Department of Revenae,.
North Block, New Delhi. :

3. Atulesh Jindal, Chlef Commlssmer of Income Tax N.C:R.
Building, Statue Circle, Jaipur.

: : e ».Respondentis;
(By Advocate Shri R.B.Mathur ) ;-

14. CP No.33/2013 in OA No.557/2011
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1.

CP Nos, 17/2013, 18/2013, 19/2013 20/2013,.

21/2013, 22/2013, 23/2013, 24/2013, 25/2013, - ‘ - B

26/2013 27/2013 28/2013 32/2013 33/2013 :
34/2013,.35/2013, 36/2013, 37/2013 and 38/2013

(1) Mahaveer Slngh Gehlot s/o Shri R.C.S.Gehlot, aged about

33 years, r/o Village Pokarsakabas Sirsali, Chomu Jaipur, .

presently working in the Income Tax Department Jalpur

(2) Jyoti Nama (Rajoria) d/o R L.Rajoria, age about 30 years;
r/o Plot No. 13, Ranjeet Nagar Dadabari, Sanganer, Jalpur
Presently worklng in the Income Tax department Jaipur. '

. (3) Hajari Lal Sharma s/o S. L| Sharma, age around 24 years
R/0 Village and Post Neemla, ltehsﬂ Rajgarh, Alwar. . Presently'

working in the Income Tax Depatment Jaipur.

(4) Kapll Kumar Sharma S/o Shr| A B.Sharma, Age around 31
years, Resident of D-277, |Prem Nagar, Jhotwara, Jaipur
presently workmg in the Incom}e Tax Department Ja|pur

__(5) Sachin Kumar Sharma S/o Late R C.Sharma, Age around'
29 years, resident of A-239, Madhav Nagar, Opp. Durgapura,

- Jaipur. Presently ‘working -in | the Income Tax Department,

Jaipur. . - |

l '
(6) Vasim Akram s/o Shakil Ahmed, age around 23 years,
Resident of D- 60, -Jalupura, Shastri Nagar, Jaipur, presently
workmg in the Income Tax Dep'artment Jaipur.

(7) Irshad Ali s/o Shri Shokat Ah Age around 25 years r/o A-

154, Sector 8, Vldyadhar Nagar,, Jaipur, presently worklng in
Income Tax Department Ja|pur :

(8) Shailendra Gu3rat| s/0.Shri RaJendra Gujrati , age about 35

years, resident of 19/220, Gandh| Nagar, Jaipur. Presently

working in Income Tax Department Jaipur.

(9) Shriram Choudhry S/o Shri, Ram Ra| Choudhry, age around'
23 years, resident of Vlllage Sanwalia, Chaksu, Jaipur..
Presently working in the Income Tax Department Jalpur

(10) Surya Prakash s/o. Shrl‘Om Prakash age around 25
years, Resident’ of 35- 36 Subhash Marg, ‘C- Scheme, Jalpur

. Presently worklng in the Income Tax Department, Jalpur

11y Jatin RaJorla s/o Shrl RanJan RaJorla, age around 25
: years, resident-of ‘4180, Nahargarh Road, Jaipur, presently

workmg ln the Income Tax Department Jalpur
i

(12) Kedar Mal Burdak s/o Shn G R. Burdak age around:33 .

years, resndent of Junsxya, PO Etawa Jaipur, presently

‘working in the Income Tax Department Jaipur.
: | D e Appl|cants

(By. Advocate Shri Amit Mavtfwr{) .

L

|
|




* CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, 9
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, S

26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

34/2013, 35/2013, 36/2013, 37/2013 and 38/2013, -

VERSUS o .

1. Sumit Bose, Secretary, Ministry of Finance, - Department
of Revenue, North Block, New Delhi. -

2. Dr. Poonam Kishore Saxena, Chairperson, Central Board of
Direct Taxes, Ministry of Flnance Department. of Revenue,
North Block, New Delhi.

3. A-tulesh Jindal, Chief Commissiner of Income Tax, N.C.R.
Building, Statue Circle, Jaipur. ]}

S .‘.Respondents
By Advocate Shri R.B.Mathur ) .

15. CP N0.34/2013 QA No.554/2011

(1) Krishna Agrawal d/o Late M.P.Mcdi, age around 39 years
resident of 710, Lashkari:Bhawan, Sangneri Gate, Jaipur,
presently working in the Income Tax Department, Jaipur.

(2) Parween Jarwal son of ‘B.S.Jarwal, age around 30 years,
resident of 132, Avadhpuri II, Mahesh Nagar, Jaipur. Presently
working in the Income Tax Department, Jaipur

('3) Vishnu Pareek Son of Shri Ram Babu Pareek, age around
23 years , resident of 58, Printer. Nagar, Sita Bari, Tonk Road,
Jaipur, presently working in the Income Tax Department, .
Jaipur. - L

44) Dilip Kumar Sharma son of Shri Lakhmi Kant Sharma, age
around 31 vyears, resident of 286/29, Phase-I, Dayanand
Nagar, Baiji Ki Kothi, Jhalana Dung, Jaipur. Presently working
in the Income Tax Department, Jaipur.

‘2

(5) Pankaj Kumar son of Devendra Kumar ; age around:23
years, resident of 210, Shubham Vihar, Agra Road, Jaipur.
Presently working in- the Income Tax Department, Jaipur.

(6) Neeraj Kumar son of Shri Om Prakash, age around 25
years, resident of 60, Hari Marg, Tonk Road, Jaipur. Presently
working in the Income Tax Department Jaipur.

(7) Surendra Pal son of Shri Munna Lal,age around 26 years,
Resident of 1/19, Topkhana Ka Rasta, Indra Bazar, Jaipur.
Presently working in the Income Tax Department, Jaipur.




CP Nos, 17/2013, 18/2013, 19/2013, 20/2013, . 10
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, ' o -
26/2013, 2772013, 28/2013, 32/2013, 33/2013,

34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

(8) Suresh Kuma‘ff; Soh of !Shrif’N.,L.Verma, age -arouhd%37
years, rersident of E-265-C, Lal Kothi Yojna, Jaipur, - Presently

working in the Inco.:me Tax Department, Jaipur

(9) Rahul Bairwa son of Shri I\EII.L.B"airwa, age around 25 years;
resident of 204-A, Bhagwati Nagar, Kartarpura, Jaipur,
presently working in the In‘con:'ne Tax Department, Jaipur.

(10) Arjun Lal Verma son of Shri Gopi Ram, age around:26
years, resident of Village and Post Sirsi, Ward No.12, Jaipur,

- presently working in the Income Tax Department, Jaipur.
. i | '

(11) ,Rakesh Kumar Sharma son of Shri N.L.Sharma, age
around 25 years, resident of;Village Badi ki Dhani, Muhana,
Sanganer, Jaipur ' - l?

{12) Tarun Jéih‘son of Shri Vimal Kumar Jain, age around 21
years, residentof 6/A, -PanchV\'/ati‘CoIOny, Block-C, Sanganer,
Jaipur. L | ‘

- Applica_rits

(By Advocate Shri AAmit Mathu_ré )
| VERSUS
1. Sumit Bose, Secretary, Mini];stry‘ of Finance, D‘epartmient
of Revenue, North Block, New Delhi. ‘-

2. Dr. Poonam Kishore Saxené, Chairperson, Cenfral Bo’ard of

Direct Taxes, Ministry of Finance, Department of Revenue,

North Block, New Delhi. |

3. Atulesh Jindal,; Chief Commis_siher of Income Tax, N.C.R.
Building, Statue Cil‘jé’:le, Jaipur. | :

. |
(By Advocate Shri .R.B.Mathﬂur ).1
16. CP No.35/2013 in OA No.558/2011 - . = |
(1) Chandra Shekhar Sharma sori: of N.K.Sharma, age around
41 years, resident of C-234,'Mthe‘§ll Nagar , Jaipur, presently
working in the Income Tax Depa?rtment, Jaipur |

(2) Dinesh Chand son of Shri Lal Chand, age around 28=,yeﬁér‘s,
resident of P.No.1, Girdhar Vihar,:Ajmer R_»oad,?Ja,ipu_r-3020;.l5-.
Presently"working in the Income Tax Department, Jaipur.

e,




¥ & 4 CPNos, 17/2013, 18/2013, 19/2013, 20/2013, o o011
7 - 21/2013, 22/2013, 23/2013, 24/2013, 25/2013, k : ' '
< 26/2013, 27/2013, 28/2013, 32/2013, 33/2013,
-34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

(3) Avon Meena son of N.L.Meena, age around 30 years,
resident of Khajalpur, Chaksu, Jaipur,presently working in the
Income Tax Department, Jaipur |

(4) Yogendra Kumar Sharma son.of R.P.Sharma, age around.
24 years, resident of 53B-4, Kailash Puri, Amber Road, Jaipur,
presently working in the Income Tax department, Jaipur. -
(5) Ramesh Saini son of Shri B.L.Saini, age around 25 yealrs,
resident of 3/330, Malviya Nagar, Jaipur , presently working in
the Income Tax Department, Jaipur. : ' h

(6) .T’,,arun Jain son of Shri V.K.Jain, age around 21 Years,
Resident of 6A, Panchwati Colony, Sanganer, Jaipur, presently
working in the Income Tax Department, Jaipur ;

{7) Ashok Kumar Saini, son of late Shri J.P.Saini, age around
25 years, resident of Opp. Manish School, Harmada, Jaipur,
presently working in the Income Tax Department, Jaipur. '

(8) Bajrang lal Meena son of Shri H.P.Meena, Age around 33
years, resident of F-36, Mahesh 'Marg, Jaipur, presently
working in the Incov,ifhe Tax Department, Jaipur,

(9) Deepak Sain, son of Shri Ishwar Lal Sain, age around 23
years, resident of 155, Triveni Nagar,Palari Meena, Jaiplir.
Presently working in the Income Tax Department, Jaipur.

(10) Rakesh Kumar Dixit son of late Shri O.M.Dixit, age
around 37 years, Resident of Ward No.22, Madhuban Colony,
Bandi Kui, Dausa. Presently working in the. Income Tax
Department, Jaipur. : '

(11) Amit Prasad Sain, son of Shri Rajendra Prasad Sain, age

Yaround 27 years, resident of B-24, Sonath Vihar, Karni Palace
Road, Vaishali Nagar, Jaipur, presently working in the Income
Tax Department, Jaipur

(12) Pracieep .Sain:i-,i- son of Shri Makendra Saini, age around
25 years, resident of 36 , Bhagat Vatika, ‘Civil Lines, Jaipur.
e Applicants

?

(By Advocate Shri Amit Mathur )

VERSUS

1. Sumit Bose, Secretary, Ministry of Finance, . Department
of Revenue, North Block, New Delhi.




C g
P g'-’
]

'Department Jalpur

CP Nos. 17/2013 18/2013, 19/2013 20/2013‘ : 12
21/2013, 22/2013 23/2013, 24/2013 25/2013, : o 4
26/2013, 27/2013 28/2013 32/2013, 33/2013 '

34/2013, 35/2013, 36/2013, 37/2013 and 38/2013

2. Dr. Poonam Klshore Saxena Chalrperson Central Board of
Direct Taxes, Ministry of Flnance Department of Revenue, .
North Block, New Delh| L

3. Atulesh Jlndal Chief Commlssmer of Income Tax, N. C R.-
Building, Statue Clrcle Jaipur. |

....... .Respondents
(By Advocate Shri R.B.Mathur ) | , -

o

17 CP No. 36/20 13 in_OA No. 54’7/2011

(1) Manoj Kumar son of R.K. Choudhry, age around 31 years
resident of 13/278, Malviya Nagar Jaipur-302015. Presently
worklng in the Income Tax Department Jaipur.

(2) Murlldhar Son of Shn Ram LaI age around 25 years :
resident of F-278, L al Kothi Scheme Jaipur, presently working
in the Income Tax Department Dalpur

(3) Mahaveer Das ‘Bairagi son of Shn K.D. Balragl age around "
32 years, resident of 9, Knshnapurl Near Model Town.--
Jagatpur Road, Jaipur, prersently workmg in the Income Tax

Department, Jaipur. :

(4) Surendra Godlwal son of Shn Ramesh Godlwal age
around 25 years, resndent of C 112, Sector 9, Pratap Nagar,
Jaipur, presently “working in the Income: Tax Departme‘nt
Jaipur. |

l

(5) Ram Datt D|X|t son of. Shri ShlV Datt Dixit, age. around 31 -

years, resident of Vatika, Sanganer, Jaipur. Presently worklng.
in the Income Tax Department Jalpur

(6) Devendra Slngh Jadu sonll of Shri . Madan Slngh age
around 34 years, resident of B- 5: Govmd Nagar (East), Amber
Road, - Jaipur, presently worklng .in the Income. Tax
-

(7) Subhash Chand Sharma 'son of ShrlRPSharma, age”
around 39 years, resident of- Brahmpun Ki Gali, Chomu, Jaipur,
presently worklng in the Income "I'ax Department, Jaipur.

(8) Suresh Kumar son of Shri: 'Sohan Smgh age around 27 :
years, resident’ of 38, Shiv Nagar Ghat - Gate, Jaipuft ,-
presently worklng in the Income Tax Department, Jaipur.

l
(9) Amar Slngh Son of Shn Chunm Lal, age around 41 years,
resident of 38, Shiv Shankar Colony, behlnd Sophia School




1' A }
- f

21/2013, 22/2013, 23/2013, 24/2013, 25/2013,
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013. .

f / CP Nos. 17/2013, 18/2013, 19/2013, 20/2013, : 13

Jaipur, presently working in the Income Tax Department,
Jaipur. " ‘ '

(10) Narpat Singh son of Shri Ashok Singh, ége around_ :27
years, resident of, II/118, I.T.Colony, Jaipur. Presently
working in the Income Tax Department, Jaipur. . =~ - ?

(11) Satya Narayan Sharma son of late Shri R.P.Sharma, age
around 35 years, resident of 11, Govind Nagar, Agra Road,
Jaipur. Presently- working in the Income Tax Department,
Jaipur, : | ‘ - .
(12) Tinku Golecha, son of late Shri Balchand, age around:27
years, resident of 6, Nahri Ka Naka, Chandpole Bazar, Jaipur,
presently working in the Income Tax Department, Jaipur.

(L3) Ajay Kumar Muhar son Shri Shyam Lal, age around 39
years, resident of. A-6, Shiv Nagar, Ghat -Gate, Jaipur,
N presently working in:the Income Tax Department, Jaipur

(14) Rajendra Kurpa.r'NakwaI son Shri Nath Ram Nakwal, age
around 25 years, resident of 407, Purani Basti, Chandpole,
Jaipur,. presently working in the Income Tax Department, .
Jaipur. | . :-

(15) Yogesh Sain son of Shri Ram Lal Sain, age around :29 :
years, resident of 1364, Parshava Nath Nagar, Near Cheel Gadi . . . ...
Restaurent, Sanganer,Jaipur , presently working in the Income

Tax Department, Jaipur. : :
(16) Dushyant Sain son of shri Ram Lal Sain, age around :32
years, Resident of 1364, Parshava Nath Nagar, Near Cheel -
Gadi Restaurant, Jaipur . Presently working in the Income Tax
erartgnent,,’]aipur_; R
' - - ... Applicants

(By Advocate Shri Amit Mathur )

VERSUS

1. Sumit Bose, Secretary, Minisfry of Finance,: . Departmént
of Revenue, North Block, New Delhi. -

2. Dr. Poonam Kishore Saxena, Chairperson, Central Board of
'Direct Taxes, Ministry of Finance, Department of Revenue,

North Block, New Delhi.

3. Atulesh Jindal, Chief Commissiner of Income Tax, N.C.R.
Building, Statue Circle, Jaipur. ' .




# CP Nos. 17/2013 18/2013, 19/2013, 20/2013 ' ' - ;.-14; |
i 21/2013, 22/2013, 23/2013, 24/2013, 25/2013 A g
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

34/2013, 35/2013, 36/2013,.37/2013 and 38/2013,

1
|

. | - e .Respondents
(By Advocate Shri R.B.Mathur |) ' ;

1
i

18. CP No. 37/2013 in OA No 555[2011 .

(1) Kailash Meena son of L. C Meena, age around 40 years,
resident of 153, Income Tax Colony, Jaipur, presently worklng
in the Income Tax Department Jaipur.

(2) Mayur Kumar son of R.K. Chaudhry, age around 27 years
resident of G-19, Sidharth Nagar, Nand Puri , Jaipur. Presently
workmg in the Income Tax Department Jalpur g

(3) Uttam B_enewal, son of! Shr_l Lal C_hand Benewal, age
Aaround 40 vyears, resident of D-37, Amritpuri, Ghat Gate,
Jaipur, presently ~working in|the Income Tax Departmént,
Jaipur. | —— | - .
X 1 o o . ) 3!

(4) RaJkumar Benewal son of Shri G.D.Benewal, age around

39 vyears, resident. of Shiv SThankar Colony, Behind Sophia
School,Jaipur, préesently workmg in the Income Tax
Department Jaiput. | |

(5) Mahesh Atal son of late! Shri L.N.Atal, age around 32
years, resident of 3149, Ralgaron Ki Kothi; Ghat gate, Jaipur.
Presently working in the Income Tax Department, Jaipur.

(6) Ashok Kumar Sain son o‘f Shrl Ram Kishore* Saln, age_ .
around 27 years, B-66, 1.P. Colony, ‘Sector-4, Vldyadhar Nagar, |
Jaipur presently workmg in the Income Tax Department T
Jalpur , ! :
(7) Heera Lal son of Shri Chltar MaI age around 32 years, »-
resident of 168, Nahri Ka Naka,; Slkar House, Chandpole Bazar, -
Jaipur, presently worklng in the ‘Income Tax Department
Jaipur. ‘ -
(8) Vasudev Sharma son of shri. S L.Sharma , age around 27.
- years, resident of Vlllage Chandel Kalan, Tehsil Chaksu, Jaipur.

Prersently, worklng in.the Income Tax Department Jalpur o

(9) Rahul Kumar Pareek, son’of Shn Prabhu Naraln Pareek
age around 25 years, resrdent of 54, Shivaji Nagar Shasri .
Nagar, Jaipur, - presently working in the Income. Tax
Department Jalpur .

(10) Mahendra Smgh son of Shr| Malaram, a"ge around 33 -
years, rersident of Dudowall Khetrl, Jhunjhunu. Presen’tly
working in the Income Tax Department Jaipur. :

l

|
|
|




z ,
§ / CPNos. 17/2013, 18/2013, 19/2013, 20/2013, R i 15
§ ¢ 21/2013, 22/2013, 23/2013, 24/2013, 25/2013, : i
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

v

(11) Surendra Kumar Pival, son of Shri Rém Prasad, age
around 27 vyears, . rersidentof G(-29, Hasan Pura, Jaipur,
presently working in the Income Tax Department; Jaipur. '

(12) Mahaveer Singh son of Shri Kishore singh, age around:29

years, resident of Kathmana, Malpura, Tonk, presently working
in the Income Tax -Department, Jaipur. - .
(13) Nihal Chand' Sharma son of Shri Radhey Shyém, ége
around 32 years, resident of 36, Sita Ram Puri; Amber Road,
Jaipur. | - |

..;...»..Applican:ts

(By Advocate Shri Amit Mathur )

e

: VERSUS
1. Sumit Bose, Sécretary, Ministry of Finance, Department
of Revenue, North Block, New Delhi. o

2. Dr. Poonam Kishore Saxena, Chairperson, Central Board of
Direct Taxes, Ministry of Finance, Department of Revenue, -
North Block, New Delhi. ' C

3. Atulesh Jiridal, Chief Commissiner of Income Tax, NCR
Building, Statue Circle, Jaipur. :

: T e .Respondenfs-
" (By Advocate Shri R.B.Mathur ) ' o
M. CP'N0.38/2013 in OA No.556/2011 -

(1) Raj Singh son:of Shri Laxman Singh, age around 44 years, -+
resident of 4 Ch 35, Shastri Nagar Housing Board, Jaipur -

(2) Vinod BihariiSharma son of Madan Mohan Sharma, age
around 34 years, resident of Plot No.A-131, Mahesh Nagar, -
Jaipur-302015. . - S

(3) Gyan Chand Phulwaria son of Ram Dhan Phulvaria,_a";ge‘
around 25 years, resident of 205 -A, Sri Kalyan Nagar Phatgk,
Kartarpura, Jaipur. . z,

(4) Naveen Gupta son of Shri J.P.Gupta, age around ?;26
years, resident of A-168, Tara Nagar, Jhotwara, Jaipur.

(5) Khushal Chand Kadela son of ShriNemi Chand , abe
around 25 years, resident of 814, Shivaji Nagar, Jaipur.

ki
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¢ CP Nos., 17/2013 18/2013 1972013, 20/2013, " ‘ .. 16
¢ 21/2013, 22/2013, 23/2013, 24/2013, 25/2013, ’ . ' ) ' ’
26/2013 27/2013, 28/2013, 32/2013, 33/2013, '

. 34/2013, 35/2013, 36/2013, 37/2013 and 38/2013

s Appllcants | | &Q
(By Advocate Shri Amlt Mathur ) _ | \{\
yERsus )

1. Sumlt Bose, Secretary, Mlnlstry of Finance, »Departm'ént

of Revenue, North Block, New Delh|
|

2. Dr Poonam Klshore Saxena, Chairperson, Central Board of
Direct Taxes, Ministry of Finance, Department of Revenue
North Block, New Delhi. .

3. Atulesh Jindal, Chief Commlssmer of Income Tax, N.C.R.

Building, Statue Clrcle Jalpur |

o R .Respondents ¥
(By Advocate Shri R.B.Mathur ) ‘ .

|

?

5
ORDER

All these Contempt Petltlons have been flled for the non
_compllance of the order of this Trlbunal in. OA
- o i
No.47/2012(Kailash Chand Jat Vs. UOI) and other connected -

matters which were decided by order dated 17.10.2012. The |

" notices were issued to the réspondents. The respondents have '

submitted the reply and enclosed the'compliance report dated
24/25%" March, 2011 at Anne>'<ure -R/1. No reply by the.

respondents has been flled in CP No.32/2013 in ' OA

No.571/2011.  However, parties agreed that the reply
l N

submitted in other connected contempt petitions .pe treated_;as;
| N .

, reply in this contempt petrtlon alsci)
|

M ” o~ s

-




CP Nos. 17/2013, 18/2013,.19/2013, 20/2013, 17
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, s ‘ :
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

34/2013, 35/2013, 36/2013, 37/2013 and_38/2013.

2. Since all the conggmpt petitioné have been filed for th'e__'n()n- -
compliance of the érder of the Tribunal dated 17.10.12 in OA
No.54-7/20'11 and/other connected matters, ihérefore, with the ©

consent of the pérties, all these contempt petitions are bei'.ng .

LT e &

disposed off by a ‘.co'mmon order. For the sake of édﬁvenierj,ce~i'-
the facts of Contempt Petition No.17/2013 in OA No.47/2012

are being taken on record.

3”‘".'The learned.counsel for t'he’ipetiti:o‘ners S/shri P.N.Jatti arid,
» Amit’ Mathur sub‘_m'_‘:jfil':ted that resp@hdents have not;com’plséd'
fully with the orders of the Hon’blé CAT. The Iearned-cour.ifbel- -
for the petitioneré ﬁsubmitted that Para 10 of -the order is the

operative part which is quoted below:

“para 10 : Consequently, these OAs are disposed of in view of the
judgment rendered by the Division Bench of the CAT-Jodhpur Bench vide
its order dated 14.8.2012 and the judgment of the CAT-Jodhpur-Bench

be treated as part of this judgment.” : P

He further argued that the Jodhpur Bench vide its order dated
1%.,8.2012. in OA No.531/2011 and other connected matters

ordered the following reliefs:- |
*(i) The impugned ordejgf..:dated 31.5.2011}: [A1] is quashed.

K

(i) The respondents are directed to contifiue making payment to'fthe I
applicants @ 1/30% of the pay at the minimum of the.time scale of the.
Group-D staff plus dearness allowance i.e.Rs.292 per day as basic pay.. =
w.e.f. 1.7.2008 with all consequential benefits. - ; S

(i) No modification. of the OM dated 12.9.2008 is warranted -as-the.
legality of the OM has not been in challenge nor would the same:;be
necessary for granting the reliefs (i) and (ii). ‘ .-
(iv) No order as to the costs.”

4. A bare perusal of this order makes it clear that the

applicants before ' the Jodhpur --‘,Be‘nch-'were allowed ﬁhe




b
CP Nos, 17/2013, 18/2013 19/2013, 20/2013, . : ' : '18
21/2013, 22/2013, 23/2013, 24/2013 25/2013, S
26/2013 27/2013 28/2013 32/2013 33/2013 | ‘
34/2013, 35/2013, 36/2013 37/2013 and 38/2053

payment @1/30™ of the pay at the mmlmum of the: tlme scale - |

of Group-D staff_plus DA . Rs.292- per day as. basic lﬁay,:'
l

w.e.f. 1.7.2008 with all consequentlal beneﬂts Whereas the

respondents in the Ppresent case have allowed the payment of
Rs.292 w.e.f, 1 6 2011, Thus if the compllance reportg

submitted by the respondentsi at Annexure R/I is: accepted
l

“then there would be two setsI of employees gettlng d|fferent SRR

| .

pay though both sets of employees are similarly situated. One

'set of employees ‘who agltated thelr grievances before CAT
Jodhpur Bench would be gettlng the daily wages of Rs. 292 per
day w. ef 1.7.2008 wh|le the second set of employees Whonu

agltated their grievance before CAT Jaipur Bench would be
| i
getting the dally wages of Rs. 292 per day w.e.f. 1.6. 2011 b

L | ) |
5. The learned counsel for the petltloners further submlttedgr

that Para 7 of the order dated J\.7 .10.2012 in OA No 547/2011.7”‘

and other connected matters ||s an, observatlon and not a‘

,5

direction. The dlrectlon is contalned in Para 10 of the orcler'_;:,»:.f;'__. '

(which has been: quoted in Para 3 above - of th|s order)
. ;\ |
Therefore compllance report submltted by the respondents’

l
A

l L
should not be accepted and the respondents be dlrectedlto. ,

allow the appllcants da|ly wages @ Rs.292 prer day W. ef

|

1.7.2008.

)
!

6. The learned counsel for the ‘petltloners ‘submitted that- the'

order of the CAT Jodhpur-Bench dated 14 08 2012 has. been '

|
|
|
|
l



i
|
|
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CP Nos. 17/2013 18/2013, 19/2013, 20/2013, o
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, -
26/2013, 27/2013, 28/2013, 32/2013, 33/2013, -
34/2013, 35/2013, 36 2013 37/2013 and 38/2013.

Jodhpur and the order of CAT Bench—Jalpur dated 17 10 2,"'
has also been upheld by the Hon'ble High' Court,

Jaipur Bench, Jaipur. e

CAT, Jodhpur Bench quashed the: rmpugned orderf? da
31.5.2011. and d|rected the respondents to contlnue ma
payment to the applicants @ Rs.292 per day instead;ofRs“-."
per day from the date when lesser payment of Rs 164 ‘pe %
was naid-to the appllcants The Trlbanal further d|rected-'-t a

the applicants ar|e also entitled- to arrears of Iesser paym ]

%aid by the respOnd_ents.

8. The Iearned counsel for the respondents further,-__';_' }

that there is no d|rect|ons in Para 10 of the order- 'Of.:"f-:th

dated 17.10. 2012 It only states that OAs are dlspose
view of the Judgnl'lent rendered by D|V|5|on Bench of th

Jodhpur Bench vde its order dated 14 8. 2012 and smce ‘

Bench, therefore, the judgment of CAT- Jodhpur Bench was

Iy B
— I

be treated as par;t‘of the order d\a_ted 17 10 2012 The..;_.;'al

J— - T



VR, 1

CERRYR e,

“CP. Nos 17/2013 18/2013 19/2013 20/2013 ’ 20
2172013, 22/2013 23/2013 24/2013 25/201 . : ' f '
26/2013 27/2013 28/2013 32/2013 33/2013 i ¥
34/2013, 35/2013, 36/2013,.37/2013 and 38/2013 _' ’ - : ‘

Bench has not gone into detalls of the merits - of the OA.;',
independently and it relied on the Grder dated 14;.8 20'12 of

the CAT- Jodhpur Bench. whlle quashmg the lmpugned order 1

dated 31 5 2011, therefore, lt was necessary that the order; of
CAT Jodhpur Bench dated 14, 8 2012 be made a part of the

order dated 17. 10 2012 of CAT - Jalpur Bench, There is no-

directions of CAT Jalpur Bench to the respondents to pay- dally _
wages Rs.292 per day to the petltloners w.e.f. 1 7.2008. He "

further argued that even the prayer of the appllcants in OA is

‘1
[ Y

to pay Rs.292 per day wef 162011 Therefore, the

respondents have fully complled wrth the order dated"'

e

17.10.2‘01’2 passed in OA»No.5‘47/2Q11 and other cOnnect’ed |

matters. Therefore, contempt petitions be dismissed and-

" notices be discharged.

EW‘
(

9, Heard the Iearned counsels for the partles and perused the,;.:

documents on record | | A

10. We have carefully. perused the order passed by this 'hénECh

dated 1.7..'10'.201'2 in. OA No.547/2011 and other connected
matters. We are of the oplnlon that the dlrectlons of the‘

Tribunal to the respondents are glven in Para 7. Para 7 of the-.:

order is--q"u‘oted bel;éfw:

- 31.5.2011

is concerned, ,the .



. —— -
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VCP Nos. 17/2013, 18/2013, 19/2013, 20/2013,
‘21/2013 22/2013 23/2013, 24/2013, 25/2013,

- 26/2013,. 27/2013 28/2013, 32/2013 33/2013
34/2013 35/2013 36/2013 37/2013 and 38/2013.

Jodhpur Bench is fully applicable’ as the D|V|S|on Bench ofiit
CAT-Jodhpur has already quashed and set aside theilmpug
order dated 31.5.11. Therefore, having considered the‘. rder. ds
14.8.12 of the CAT-Jodhpur Bench, so far as the |mpugne
dated 31.5.11 fis concerned, the same is quashed and set"aside;an
respondents |are dlrected to continue making payment toit
applicants @ Rs.292 per day instead of Rs.164 per: day from th
date when Iesser payment of Rs.164 per day is ‘paid ot

, h gapplicants~are~also»entitledst arrears_ fitj&sse
payment paid llny the respondents.”

From the readlngI of this Para it is clear that the :

“when lesser- payment of Rs. 164/-4 per day was- p:i
applicants. The appllcants were also entitled to;

lesser payment paid by the respondents.

11. In so far as | contentlon of the learned counse

situated and one _s'et of employees who a'g'itai
grievances before |C.A.T., Jodhpur Bench would be g
o dally wages of Rs.

whlle second set. of employees who agltated the|r grie

‘before C.A.T., Jaipur Bench would be gettmg the da_'_

of Rs.292/- per da




.CP Nos 17/2013 18/2013 19/2013 20/2013 c - oo
21/2013, 22/2013, 23/2013} 24/2013, 25/2013‘ T o
:26/2013, 27/2013, 28/2013, 32/2013, 33/2013, : v
34/2013, 35/2013, 36/2013, 37/2013 and 38/2013. -
N |

' substance, the ‘a!;rgument of ;the- learned : coUns’eI‘:s';?'-f'for-: t

| appllcants is that the order passed by the respondents’

Annexure R/1 results in dlscrlminatlng the appllcantsf sm

 they are not treated on par with the other employees. AWe-

may obsefr-ve th'at :th'is contention m‘ay be a ground for them to

l

whe.th.er there is W|llful

i

(

respondénts.- Hence we are not .inclined to accep

| l

arguments of the learned counsels for the appllcants

“ does *'rlat"‘g'i'\zé*‘a'ﬁ‘y direction to the respondents The OAs wer

dlsposed -off in view of the order of CAT- Jodhpur Bench :

before quashlng the said order ThlS Bench quashed

l

get a I‘EIlef on par with that of the appllcants before c AT.," L -

12. We are lncllned to agree w1th the subm|55|on made by t e

learned counsel for the respondents that Para 10 of th|s orcler;i’




CP Nos, 17/2013, 18/2013, 19/2013, 20/2013, - - 23
21/2013, 22/2013, 23/2013, 24/2013, 25/2013, '
26/2013, 27/2013, 28/2013, 32/2013, 33/2013,

34/2013, 35/2013, 36/2013, 37/2013 and 38/2013.

13. We have also perused the pleadings in original applicatjon

of the petitioners under the relief clause. Relief clause 82 is
quoted below : .

;
i

™ It'is further prayed that by a sultable writ/order or the direction'jthe = =

respondents be directed to pay the arrears of the per day wages with
the rate of Rs.292/- per day with effect from 1.6.2011 and onwards
and the respondents also be directed to pay the arfears with effectf
from 1.6. 202011 " A

Thus the prayer of the petitioners themselves was for the
. 5
payment of arrears-w.e.f. 1.6.2011.

i
£
f
i ]
i
l

v 14 Therefore, ‘we are of the view that the respondents have

substantially comphed with the orders dated 17. 10 2012-
passed in OA No0.547/2011 and other connected matters of phis... ;

Tribunal and, therefore, no contempt is made out.

15. Hence,.conternpt petitions are dism_issed. Nd.tice's issuedito.
the respondents ‘are discharged. A copy of this': order be
placed on the ﬁles of CP No. 18/2013 119/2013, 20/205}3',
41/2013, 22/2013 23/2013 24/2013, 25/2013, 26/-20%3,.
27/2013, 28/2013 32/2013, 33/2013, 34/2013, 35/'20-:%3,
36/2013 37/2013 and 38/2013. H»owever, it is m_ad'e-:-cléar-

that if the petltloners still have a grievance then they are;ﬁat

liberty to seek the redressal of their grievance before ’C;ne

appropriate forum. : | e .

(M NAGARAJAN)
JUDICIAL MEMBER

Adm/ i . P




